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Notes of The Registry

Order of The Tribunal

-Heard Ld. Counsels {or bolh the patiies. -

By filing this present M.A., the respondeits in the O.A., have sought
for modificaticn of the order to the offect thil the directicn given in
Paragraph 7 of the order te General Manager, Eastern Railway be
modified to CLW.,

We find that a direction has been given to General Manager, Eastern
Railways, Kolkata or tc any other compeient authority. If the
respondents are of the opinion that CLW is the competent authority, let
the order be issucd by CLW.

M.A. is disposed of accordingly.

CPC, however, mayv be listed cn 09.04.2021.
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